GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFFAIRS

LOK SABHA
UNSTARRED QUESTION NO. 3033

TO BE ANSWERED ON DECEMBER 16, 2021

REHABILITATION OF SLUM DWELLERS

NO. 3033. SHRI RAM MOHAN NAIDU KINJARAPU:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to
state:

(a) whether there are the Government schemes in operation
during the COVID-19 pandemic for rehabilitation of slum
dwellers;

(b) if so, the details of slum dwellers who have been accorded
permanent houses, especially in Maharashtra, Andhra
Pradesh, Telangana, and Uttar Pradesh;

(c) the details of slum women who have permanent houses
registered under their name, State-wise;

(d) whether the Government is aware of the number of slums
that do not have proper drainage facilities in the country;

(e) if so, the details thereof, State-wise including Andhra
Pradesh, district-wise;

(f) the details of families living in slums of Andhra Pradesh that
got houses under the In Situ Slum Redevelopment (ISSR)
component of the Pradhan Mantri Awas Yojana (PMAY); and

(9) the reasons for delay, if any, for works carried out in Andhra
Pradesh under the ISSR component of PMAY?
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ANSWER
THE MINISTER OF STATE IN THE

MINISTRY OF HOUSING AND URBAN AFFAIRS
(SHRI KAUSHAL KISHORE)

(a)& (b): Yes, Sir. Government of India is implementing Pradhan
Mantri Awas Yojana - Urban (PMAY-U) scheme since 25.06.2015 to
provide all weather pucca house with basic amenities to all
eligible urban families including slum dwellers. The number of
houses sanctioned, grounded and completed/ delivered to the
beneficiaries under various verticals of PMAY-U for the State of
Maharashtra, Andhra Pradesh, Telangana and Uttar Pradesh is at
Annexure-l.

(c): As per Scheme guidelines, the houses constructed/ acquired
with Central Assistance under the Mission should be in the name
of the female head of the household or in the joint name of the
male head of the household and his wife, and only in cases when
there is no adult female member in the family, the house can be
in the name of male member of the household.Further, Central
Govt. does not maintain the ownership record of houses in the
slums.

(d)&(e): Land and Colonization are State subjects. Therefore, the
data pertaining to slums including its basic amenities status
is not maintained centrally by the Ministry. However, under
ISSR component of PMAY(U), Government of India
supplements the efforts of States/UTs in in-situ slum
redevelopment.

(f)&(9): A total of 1,617 houses under ISSR have been sanctioned
for the State of Andhra Pradesh. All the projects submitted by
the Government of Andhra Pradesh have been approved by the
Ministry under ISSR component of PMAY-U. No proposal for
sanction is pending with the Ministry.
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Annexure | referred in reply to LS UQ No0.3033 due for 16-12-2021

Physical and financial progress under In-situ Slum Redevelopment (ISSR) and other
components of PMAY-U in States of Andhra Pradesh, Maharashtra, Telangana and Uttar

Pradesh
Houses Central antral
Houses Houses ) Assistance
Name of Completed/ Assistance
Sl Component|  Approved Grounded . Released so
No. the State (Nos) (Nos) delivered Approved far
(Nos) (RinCr.) (Zin Cr)
BLC 17,19,260 13,11,539 1,98,509 25,788.90 4,873.99
AHP 2,68,002 2,68,002 2,111,760 4,020.03 4,115.90
1 |Andhra ISSR 1,617 1,617 82 41.26 32.87
Pradesh
CLSS 51,662 51,662 51,662 1,145.66 1,145.66
Total 20,40,541 16,32,820 4,62,013 30,995.85 10,168.41
BLC 2,45,901 1,00,135 42 557 3,688.52 1,216.69
AHP 4.74,238 1,40,497 13,955 7,113.57 472.68
2 |Maharashtral|ISSR 2,23,506 77,560 12,676 2,235.06 -
CLSS 4.08,826 4.08,826 4.08,826 9,697.28 9,697.28
Total 13,52,471 7,27,018 4,78,014 22,734.42 11,386.65
BLC - - - - -
AHP 1,59,372 1,53,701 1,26,189 2,390.58 1,120.72
3 |Telangana |ISSR 1,198 256 256 22.25 62.38
CLSS 72,538 72,538 72,538 1,644.31 1,644.31
Total 2,33,108 2,26,495 1,98,983 4,057.14 2,827.41
BLC 15,03,950 12,24,388 8,13,478 22,559.25 13,923.26
AHP 1,33,533 47,607 8,552 2,044.60 361.28
4 |Uttar ISSR 8,409 5,495 5,438 279.22 172.67
Pradesh
e eLss 121254 | 121254 | 121254| 265252| 265252
Total 17,67,146 13,98,744 9,48,722 27,535.58 17,109.73

Note: In addition to ISSR Component, a total of 1.32 lakh houses were grounded for
construction and 1.02 lakh were completed / delivered for slum dwellers post 2014 under
earlier scheme of JNINURM in states mentioned above.




